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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No.18/2024
In
Original Application No. 586/2023

\ Tensd
@it IN THE MATTER OF:
G 5
Ao Narender Sirohi ...
| i i £ ’_ Versus
{ s " i 1‘ i i
| @3" i B g;% State of Uttar Pradesh & Ors. ... Respondent(s)

RESPONSE ON BEHALF OF THE RESPONDENT NO.-3,
NUTTAR PRADESH POLLUTION CONTROL BOARD IN

» \ COMPLIANCE TO THE ORDER DATED 24.07.2024
YPASSED BY THE HON'BLE NATIONAL GREEN TRIBUNAL,

" | £ |PRINCIPAL BENCH, NEW DELHI
N
¢ 1, Pankaj Yadav aged about 44 years S/o Shri Lalmani

Yadav, presently posted as Regional Officer, U.P. Pollution

A \ Control Board (hereinafter referred as UPPCB), Mathura do

AMBRISH KUidlby solemnly affirm and state on oath as under:

ADVOCATE & NOTARY
VIil. Devi Ganj, A'la‘y:oJ‘hat the deponent is working on the above mentioned

adampur. Janubi, Luck
.1\ \\0\ 202 post and being authorized officer in the captioned

matter and well conversant with the facts and

ﬁ/



A
AMBRISH KUMAK

ADVOCATE & NOTARY
Vviil. Devi Ganj, Anaiya

adampur. Janubi, Lucknow  ond sybmit it before the Tribunal. The Committee

2 \\o] 2024

2

circumstances of the case and as such I am well
conversant to swear this affidavit.

That it is most respectfully submitted that this Hon'ble
National Green Tribunal, Principal Bench, New Delhi
(hereinafter referred as Hon'ble Tribunal) vide its order
dated 04.10.2023 passed in Original Application No.
586/2023, Narender Sirchi Versus State of Uttar
Pradesh & Ors., had disposed of the original

application by constituting a Joint Committee

comprising of the officers nominated by the Member

Secretary, CPCB, Member Secretary, UPPCB and the

District Magistrate, Mathura with the following

directions:

4. The Committee will ensure collection of water
sample of discharge from the factories in the

concerned area and get the report of the sample

will also ascertain the truthfulness of the incident
reported in the newspaper and the allegation of
release of untreated chemicals from the factories.

The Committee will also ensure the adequate

5

299



300 3
prevention/ remedial measures, if the violations of
environmental laws is found. Let the report be
submitted by the Committee in this regard before
the Registrar General of the Tribunal within three
months by e-mail at judicial-ngt@gov.in preferably
in the form of searchable PDF/ OCR Support PDF
and not in the form of Image PDF. If found
necessary, matter will be listed for consideration
before the Court....
3. That in compliance to the above direction, a Joint
Committee has carried out the inspection of the 13
units as mentioned in Original Application on
23.01.2024 and 24.01.2024 including the monitoring

of Kosi Drain and submitted its Report on 27.06.2024,

which has already been placed on record.
4., That after perusing the Joint Committee Report this

Nl Hon'ble Tribunal vide its order dated 24.07.2024 has

- ~
A‘X‘D?,rocATE & NOT”‘.R: passed the following directions:

: i, Anay
Vi Devi Ganl & ow

RS , . . ]
Adampur- Jan;’ti" ...9. Having regard to such situation we have no option
oL\ \\() \ 202\
to direct the personal appearance of respondent no.

6 through virtual mode on the next date of hearing

gl
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to disclose the correct position. We also find that
though the violation have been found by the Joint
Committee and notice have been served upon by
the Respondent no. 3 UPPCB which is regulatory
body but no one has appeared on behalf of UPPCB
today to appraise the Tribunal about the correct
factual situation. Hence, we also require the
Member Secretary, UPPCB to appear virtually on
the next date of hearing....
5. That in compliance to the above direction and in the
light of the Joint Committee Report, UPPCB has
inspected and verified the compliance status of the
- units in question on different dates. The status report

of the units is being annexed herewith in tabulated

form as Annexure No.-R3/1.

A ) ! / 6. That during the inspection carried out on 02.09.2024

AMBRISH KUNMARL4 03.00.2024, officials of the UPPCB have collected
ADVOCATE & NOTARY

. Devi Ganj, Anaiya
Ad\gr[;pur. Janubli' Lucknowhe water samples from the outlet of the Effluent

&
2 \‘DLL <A Treatment Plant (ETP) and analyzed the same in the

laboratory authorized by the UPPCB. The Analysis

¥
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Reports of the units are collectively being annexed

herewith as Annexure No.-R3/2.

7. That it is pertinent to mention here that during the
inspection dated 04.10.2024 of M/s Arya Industries
and M/s Redox Denim Hub were found non-
operational from its inception.

8. That it is also worthwhile to mention here that the 6

units i.e. M/s Swarn Tex Prints, M/s Balaji Color Care,

M/s Shri Balaji Processor, M/s Shailendra Dyeing,

M/s Denim Touch and M/s R. K. Process were found

non-complying with respect to the discharge norms

against whom closure orders has been issued. A copy

of the closure orders against the units are collectively

being annexed herewith as Annexure No.-R3/3.

9. That rest 05 units i.e. M/s Jainco India, M/s Shriji

Polyfeb Pvt. Ltd., M/s T.D. Process, M/s Vaishnavi Tex

Al

MBRISH KUM arnd M/s SPS Processor Pvt. Ltd. were found complying
AM

VOGATE & NOTARY : . :
%%\l’_%ivi Ganj, Anaiya to the prescribed discharge norms during the

adampur. Janubi. Lucknow
2\ \\,b \ 302\  inspection dated 02.09.2024. The directions have been
issued to these units on 09.08.2024, 05.09.2024,

05.09.2024, 05.09.2024 and 09.08.2024 respectively

b &
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for compliance of recommendations made by the joint
committee. The inspection reports along with copy of
directions regarding all these industries are collectively

being annexed herewith as Annexure No.-R3/4 &

R3/5.

10. That the annexure annexed to the present response
are correct and true to my knowledge and belief on the
basis of the records.

11. That the above response on behalf of the Respondent

No.-3, Uttar Pradesh Pollution Control Board is being

submitted before this Hon’ble National Green Tribunal,

Principal Bench, New Delhi for perusal and kind

De{%

AMBRISH KUY at _Lucl¢ywod  on thisgsefday of October, 2024 that the

ADVOCATE & NOTARY

vill. Devi Ganj, AedWRnts of the above affidavit are true and correct to the best of my
aAgdampur Janubi. Lucknow

consideration.

A L/ VERIFICATION
[

2| l {1 6 } N62.\M knowledge and belief and nothing material has been concealed therefrom.

Deponent
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R3/

Compliance Status of Industries as per Original Application No.- 586/2023 Narender Sirohi Vs State of Uttar Pradesh & Ors.

S.No Name Of Industry Joint committee observation /Suggestion Compliance Status As on| Water Analysis Action Taken
14.10.2024 reports within
norms(Y/N)

| M/s Arya Industries, Plot no-D-52, [1. SPCB may verify the actual status of unti through the status of’ Not in production - -
UPSIDC, Industrial Area, Kosi, Ext{consent to establish or consent to operate issued against this plot
I, Kotwan, Chhata, Mathura. number.

2 M/s Swarn Tex Prints, Plot no-D- |1, Unit shall produce NOC for CGWA for groundwater 1. Complying NO Closure Order Issued
25 & 26 UPSIDC, IndustrinlArea, |abstraction. 2.Complying
Kosi Kotwan, Chhata, Mathura. |2, Unit shall repair flow meter of borewell - 2(near main gate) 3. Non- Complying

3. Unit shall maintain logbooks for freshwater consume by tnakers. 4. Non- Complying
4. Unit shall maintain logbooks for chemical consumes in E.T.P. 5. Non- Complying
5. Unit shall maintain logbooks for sludge collection.

3 M/s Jainco India, Plot no-D-22 I- Unit shall produce NOC for CGWA for groundwater 1- Complying YES Direction issucd by
UPSIDC, Industrial Area, Kosi abstraction. 2- Complying Board on dated
kalan, Chhata, Mathura. 2- Unit shall install flow meter at ETP inlet and outlet. 3- Complying 09.08.2024

3- Unit shall install flow meter at borewcell. 4- Complying
4- Unit shall install separste energy meter st ETP unit. 5- Non- Complying
5- Unit shall install OCEMS at ETP outlet. 6- Complying .
6- Unit shall maintain logbooks for ETP inlet, outlet, electricity 7- Complying
consumption, daily analysis of ETP inlet & outlet parameters and 8- Non- Complying
chemicals consumed in ETP.

- 1init sholl maintain raw materialiTyvre) and nrodoetinng [ao

4 M/s Redox Denim Hub, Plot no-F- |1. SPCB may verify the actual status of unit through the status of Not in production - -
100, UPSIDC, Indusirial Arca, consent ot establish or consent 1o operate issued against this plot
Kosi Kotwan, Ext. - I, Chhata, number,

L/€d -"ON FHNXINNY

L
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w1/s Balaji Color Care, Plot no-E-
118, UPSIDC, IndustrialArea, Kosi
Kotwan, Ext.- 1, Chhata, Mathura,

1. Unit shall provide consent to operate under section 25/26 of the
Water (Prevention and control of Pollution) Act, 1947 and under
section 21/22 of the Air (Prevention and control of Pollution) Act,
1981, for carrying out Dyeing & Washing ol denims.

2, Unit shall provide hazardous waste Authorization under the
provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 aform UPPCB.

3. Unit shall provide No Objection Centilicate (NOC) from
CGWA as permission to abstract gourndwater,

4, Unit shall install flowmeters at ETP Inlet and ETP Outlet.

5. Unit shall install online continuous effluent monitoring system
(OCEMS) at ETP Outlet.

6. Unit shall provide supporting documents i.e. Manufacturing
process flow chart, logbook of total production, fresh water
consumption, ETP process flowchart, waste wate generation,
waste wate discharge, chemical consumption electricity

1. Complying
. Non- Complying
. Non- Complying
4. Complying
. Non- Complying
. Non- Complyving
. Non- Complying

28]

()

-] &

NO

Closure Order Issued
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M/s Shri Balaji Processor, Plot no-
F- 91, UPSIDC, Industrial Area,
Kosi Kotwan,Ext.- 1, Chhata,
Mathura.

1. Unit shafl apply for hazardous waste Authorisation under the
provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016,

2, Unit shall install fiowmeters at borewelt and ETP inlet.

3. Unit shall install OCEMS at ETP outlet.

4. Unit shail an agreement with TSDF site for disposal of
Hazardous waste,

5. Unit shall provide Form -10 for safe disposal of solid waste.
6. Unit shall provide Manufacturing process flow chart for each
product, ETP process flowchart, logbooks for Sludge generation &
studge disposal, chemical consumption and electricity
consumpltion,

1. Non- Complying
2. Complying

3. Non- Complying

4, Non- Complying

3. Non- Complying

6. Non- Complying

NO

Closure Order Issued

M/s Shailendra Dyeing, Plot no-F-
73, UPSIDC, Industrial Area, Kosi
Kotwan, Ext.- |, Chhata, Mathura,

1. Unit shall expedite issuance of NOC from CGWA and
authorization for hazardous waste handling from concerned.

2. Unit shall maintain logbooks for sludge collection, ground water
consumption and dialy production,

1. Complying
2. Non- Complying

NO

Closure Order Issued

M/s Shriji Polyfeb Pvt, Lid,, Plot
na-H- 60, UPSIDC, Industrial
Areu, Kosi Kotwan, Ext.- 1,
Chhata, Mathura.

1- Unit shall expedite renewal of its CTO under Air and Water
Act.

2- Unit shall rectify the non-working flowmeter installed at its
second borewell for proper maintenance of logbook.

3- Unit shall maintain logbooks for ETP inlet, ETP outlet, Sludge

acllonsl N ey ) T boiwootion doidi epod aidnen nel

I- Complying
2- Complying
3- Non- Complying

YES

Direction issued by
Board on dated
05.09.2024

M/s T.D. Process, Plot no-F- 33,
UPSIDC, IndustrialArea, Kosi
Kotwan, Chhaa, Mathura.

I- Unit shall be re-inspect for compliance verification.

1- Complying

YES

Direction issued by
Board on dated
05.09.2024

M/s Vaishnavi Tex. Print, Plot no-
E-124, UPSIDC, IndustrialArea,
Kosi Kotwan,Ext.- 1, Chhata,
Mathura,

I- Unit has shall apply for No Objection Certificate (NOC) from
CGWA for groundwater abstraction,

2- Unit shall install flowmeters at borewell at ETP inlet and ETP
outlet.

3= Unit shall install OCEMS at ETP outlet.

4- Unit shall maintain logbooks for solid wasie generation &

dicnocal shamical con tinn and alacterioite: canciimemtion

I- Non- Complying
2- Complying

3- Non- Complying
4- Complying

YES

Direction issued by
Board on dated
035.09.2024

M/s Denim Touch, Plot no-E- 117,
UPSIDC, Industrial Area, Kosi
Kotwan,Ext.- 1, Chhata, Mathura,

I. Unit shall produce centificate of under the provisions of’
Hazardous and other Wasies (Management and Transboundary
Movement) Ruled, 2016.

2. Unit shall Produce NOC form CGWA for grovndwater
abstraction.

3. Unit shall install flow meter at ETP inlet and outlet.

4, Unit shall install flow meter at borewell.

3. Unit shall install separate energy meter at ETP unit.

6. Unit shall install OCEMS at ETP outlet.

7. Unit shall maintain logbooks for ETP inlei, outlet, electricity
consumplion, daily anlaysis of ETP inlct & outlet parameters and

1. Noa- Complying
2. Complying
3. Complying
4. Complying
3, Complying
6. Non- Complying
7. Non- Complying
8. Non- Complying

NO

Closure Order Issued
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12 Us R.K. Process, Plot no-F-88,

UPSIDC, IndusirialArca, Kosi
Kotwan, Ext, - 1, Chhata, Mathura.

1. Unit shall obtain valid authorization for hazardous waste
disposal and NOC form CGWA for groundwater abstraction.

2. Unit shall sign an agreement with any TSDF agency for safe
collection and disposal of hazardous chemical sludge.

3. Unit shall install flowmeters at ETP inlet, ETP outlet, borewell
and maintain respective loghooks,

4. Unit shall CCA, Unit was given consent 1o treat 40 KLD of its
domestic sewage through ETP and 2 KLD through septic tank.
SPCB may please verify the consent conditions.

3. Also, as per consent, Unit shall install RO Plant for recycle and
reuse treated wastewater received through ETP.

1.Non- Complying
2.Non- Complying
3. Non- Complying
4, Complying
5. Complying

NO

Closure Order [ssued

M/s SPS Processor Pyt. Lid,Plot no
A -2, UPSIDC, IndustrialArea,
Kosi Kotwan, Chhata, Mathura,

1- Unit shall install OCEMS at the outlet of ETP,

2- Unit shall provide supporting logbooks where MEE & ATFD
condensate are being used.

3- Unit shall provide supporting documents logbooks where RO
reject is being used.

1- Non- Complying .

2- Complying
3- Complying

ZLD

Direction issued by
Board on dated
09.08.2024

ol
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1

RE
N7 UTTAR P(l;{lfoxL LABORATORY MATHURA
R 65, Batq DESH POLLUTION CONTROL BOARD
’ Y ey

Puri, Maholi Road, Post-Krishna Nagar, Mathura

TEST REPQRY
T WASTE WATER LAR .
Ref No: 28062145/ Mathura/2024 ER LABORATORY

1- Name of Industry: SHREE)] POLYFAD p
Maothura, MATHURA,

1. Address of Industry: H-61, Kosi Kotw
3- District: Mathura

Date:27/09/2024
RIVATE LIMITED, H-61, Kosi Kotwan Extension-I, UPSIDA, Kosi, Distt-

an Exlcnsinn-l, UPSIDA, Kosi, Distt- Mathura, MATHURA,

4- Description about sampling poiat: Oule( of RO
5. Type of Sample (Grub/Compositcllntcgratcd)- Grab

¢- Sample Collected By: R.V Singh ASQ & Chandra shekhar AEE
7- Colour and Odour: colourless odour]ess |

8- Quantity and Packing: 2 LTR JERICAN

9. Date of Sample Collection: 03/09/2024

10- Analyis Indented by: RO Mathurg

11- Date of sample reccipt in Lab: 04/09/2024

Parameter/Method Name Unit Results Standard Detection
Range
pH. APHA 24th Ed. 4500B: 2023 . 71 . 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 15 . 10-20000 mg/l
D Total Suspended Solids dried at 103-
105 °C 2023
BOD, APHA 24th Ed. 3 day 27°C 1§ mg/] 13 - 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 80 - 5.0 -100000 mg'l
Reflux Method 2023

Reference- {1} Genera! Standards for discharge of envirommental pollutants are as part-A Elfluent {Schedule-VE), The Environment {Protectiun} Rules, 1936
source: www.cpeb nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specilic purpose

"Non-NABL Parunelers,

ote - 1 The reaults in the Teat Report relate only 10 the items fested: 2, The report shall sot be reproalieced-exeent in fll. withaut the written permission of labaradery. 1. The lest report pertaing ta the cnnlg;le at

recetved 1n Lab.
Remark: NA
Analysed by-
[Harsh Verma (JRF)j
. . * Digitally signed
igitall db

Auhorized by RAGHUVI s Pankaj vy s

Date: 2024.05.27 Date: 2024.09.27

RSINGH Drescaonio Yadav iascssesio

Dr R V Singh (ASO)
Regional Officer
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% REGIONAL LABORATORY MATHURA
a‘m

-a'%?gﬁt UTTAR PRADESH POLLUTION CONTROL BOARD

65, Baldevpuri, Maholi Road, Post-Krishna Nagar, Mathura
T;.—,A.._.‘..,,..,-..“.‘,, Rt e
N T

TR L e
TORVEIEE
Gomyal:
Rel Ng: 28062178/Mathura!2024

DR R
1- Name of Industry: M/s VAISHNAVI TEX PRINT. Piot No E-124. Kosi
Disu-MaLhura

Bate:27/09/2024
Kotwan Industria Arca, Extension-1, Kos Kalan.

2- Address of Industry: Plot No E-124, Koi Kotwan Industrial Arca, Exiension-1. Kosi Kalan, Disit-Mathura
3- District: Mathura

4- Description about sampling point: Outlet of ETP

5- Type of Sample (Grnb.fCompositellntcgrntcd): Grab

6- Sample Colleeted By: R.V Singh ASO & Chandra shekbar AEE
- Colour and Odour: calourless odourless

8- Quantity and Packing: 2 LTR JERICAN

9- Date of Sample Collection: 03/09/2024

10- Analyis Indented by: RO Mathura

11- Date of sample receipt in Lab: 04/09/2024

Parameter/Method Nanme Unit Results Standard Detection
Range
pH. APHA 241h Ed. 4500B: 2023 - 83 - 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/| 44 - 10-20000 mg/i
D Total Suspended Solids dried at 103-
105 °C 2023 — |
BOD, APHA 241h Ed. 3 day 27°C 1§ mg/l 26 - 1.0 -50000 mg/l
3025 ( Part 44): 1993 Big 2023
COD, APHA 24th Ed. 5220 B Open mg/l 240 : 5.0-100000 mg/|
Reflux Method 2023

Reference- (1) General Standards for discharge of environmental pollutants are as part-A EMMuent (Schedule-V1). The Environment (Protection) Rules, 1 986
SoUrce www cpcb.nic.iancncmlStandards.pd!'. Besides these standards, refer £PA standards for specific purpase

*Non-NABL Parameters,

Nute 1 Tiw resutts an the Tess Repart relatc vnly ta the items lested: 2. The reput shiail it be reprudiced-except is R, wishan the wrilics pennission of laburatary 3 The test Tepord penais 1 the sample as
trverved m Lab

Remark: NA

Analysed by-
|[Harsh Verma (JRF))

] Digitally signed

Authorized by R AG H UV Dightally signed by P an ka J by Pankaj Yadav
RAGHUVIR SINGH Ddle:2024.0?.27

Date: 2024.09.27 Ya d dV 1235270530

Dr RV Singh (AS0) IR SING 12:3517 +05°30
Regionai Officer

' of Pagu )




— y REGIONAL LABORATORY MATHURA
':.kﬁ;a.« TTAR PRADESH POLLUTION CONTROL BOARD
65, Baldevpuri, Maholi Road, Post-Krishna Nagar, Mathura

TEST REPORT: WASTE WATER LABORATORY

Ref No: 28062282/Mathura/2024

1- Name of Industry: JAINCO INDIA, D-22, UPSFDC,

KALAN MATHURA,281403

2
3- District: Mathura

4- Description about sampling point: Qutlcl of ETF

5- Type of Sample {Grab/Compeostte/Integrated): Grab

Sample Collected By: R.V Singh ASO & Chandra shekhar AEE
7. Colour and Odour: colourless odourless

8- Quantity and Packing: 2 LTR JERICAN

9. Date of Sample Collection: 02/09/2024
10- Analyis Indented by: RO Mathura

11- Date of sample receipt in Lab: 04/09/2024

Date:27/09/2024

Address of Industry: D-22, UPSFDC, INDUSTRIAL AREA, KOSI KOTWAN, KOSI KALAN,MATHURA, 281403

13

INDUSTRIAL AREA, KOS KOTWAN, KOSI]

Parameter/Method Name Unit Results Standard Detection
Range
pH, APHA 24th Ed. 4500B: 2023 - 7.5 - 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 64 - 10-20000 mg/]
D Total Suspended Solids dried at 103-
105 °C 2023
BOD, APHA 24th Ed. 3 day27°CIS mg/l 18 - 1.0 -50000 mg/t
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mg/l 192 - 5.0 -100000 mg/l
Reflux Method 2023
s arc as part-A Effluent (Schedule-V1). The Environment (Protection) Rules, 1986

Relerence- (1)

source: www.cpcb.mc.ildGcncrnISmndards.pdl'. Besides these sta

*Non-NABL Paramelers
Kote | The resulis an the Test Repurt retate only to the ite
recesvesd i Lab

Remark: NA

Analysed by-
[Harsh Verma (JRF)]

Authorized by  RAGHUV
IR SINGH

Dr R V Singh (ASO)

General Standards for discharge of environmenital pollutant
ndards, refer EPA standards for specilic purpast

ms tested: 2. The report shall pot be 1eprodaed except In ficbl, withaut the written pe

1 Digitalty signed
Pa n ka J by Panka] Yadav

Date: 2024.09.27

Digitally signed by 9.7
RAGHUVIR SINGH Yadav s
Date: 2024.09.27
12:40:11 40530

Regional Officer

snissiun of labateiory. 3 The lesk 1opurt periaing b the ample 2
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!EH e S REGIONAL LABORATORY MATHURA
‘-M" UTTAR PRADESH POLLUTION CONTROL BOARD
L 65, Baldevpuri, Maholi Read, Post-Krishna Nagar, Mathura

TEST REPORT: WASTE WATER LABORATORY

Ref No: 28062130/Mathura/2024 Date:27/09/2024

1- Name of Industry: T D PROCESS, PLOT NO. F-55, INDUSTRIAL AREA KOSI KITWAN EXTN-|
MATHURA MATHURA,281403

2- Address of Industry: PLOT NO. F-55, INDUSTRIAL AREA KOSI KITWAN EXTN-1 MATHURA MATHURA 281403
3- District: Mathura

4- Description about sampling point: Quilet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: R.V Singh ASO & Chandra shekhar AEE

7- Colour and Odeur: colourless odourless

8- Quantity and Packing: 2 LTR JERICAN

9- Date of Sample Collection: 03/09/2024

10- Analyis Indented by: RO Mathura

I
b
I

11- Date of sample receipt in Lab: 04/09/2024
Parameter/Method Name Unit Results Standard Detection
Range
pH., APHA 24th Ed. 4500B: 2023 - 8.1 B 02-12
Suspended Solids , APHA 24th Ed. 2540 mg/l 84 - 10-20000 mg/1
D Total Suspended Solids dried at 103-
105 *C 2023
BOD, APHA 24ith Ed. 3 day 27 °C 1S mg/l 25 - 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
COD, APHA 24th Ed. 5220 B Open mgfl 224 - 5.0 -100000 mg/l
Reflux Method 2023

Reference- (1) General Standards for discharge of envirommental pollutants ire as part-A Effluent {Schedule-VI), The Environment (Protect:on) Rules, §956
source; www.cpeb.nic.in/GeneralStandards.pdf. Besides (hese standasds, refer EPA standards for specific purposc

*Non-NABL Paramelers

Nute ) The results in the Test Report relare ouly to the items teated: 2 The report wiall nat be resneduced excepl in Jull, witssut the writien permission ol laburatery. 3. The test repont pertasma to the sample as

received in Lab.

Henark: NA

Analysed by-
(Harsh  Verma (JRF)]

1 Digitally signed
Authorized by R A G H UV Digitally signed by Pa n kaJ by Pankaj Yadav
RAGHUVIR SINGH Y d Date: 2024.09.27
5 _ IR SINGH P2 20240027 AdaV 123648 +0530
r RV Singh (ASQ) 12:36:40 40530

Regional Officer
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1~ Unit shall expedite renewal of its CTO under Air and Water Act.

2- Unit shall rectify the non-working flowmeter installed at its second borewell for proper maintenance of

logbook.

3- Unit shall maintain logbooks for ETP inlet, ETP outlet, Sludge collection, borewell water abstraction,
daily production and Chemicals consumed in ETP.
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1- Unit shall produce NOC for CGWA for groundwater abstraction.
2-  Unit shall install flow meter at ETP inlet and outlet.
3- Unit shall install flow meter at borewell.
4- Unit shall install separate energy meter at ETP unit.
5- Unit shall install OCEMS at ETP outlet.
6~ Unit shali maintain logbooks for ETP inlet, outlet, electricity consumption, daily analysis of ETP inlet &
outlet parameters and chemicals consumed in ETP.
7- Unit shall maintain raw material (Tyre) and productions log book.
8- Unit shall maintain logbook for sludge collection,
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1- Unit shall install OCEMS at the outlet of ETP.

2- Unit shall provide supporting logbooks where MEE & ATFD condensate are being used.
3-  Unit shall provide supporting documents logbooks where RO reject is being used.

Wﬁmﬁ&&mﬁmmtﬁfwmmomﬁugﬁaaﬁmq#ﬁﬁﬁﬁdﬁaaﬁm
H0-586,/2023 % RS 79m Re 3ife Somo 19 amg § WG Y RHi5-24.07 2024 @ e §
ﬁgﬁaﬂmmﬁwmmmﬁammgwmgﬂmﬁmﬁwm
GARa w amen B < § M st wRa afteRe, ¢ Ree 3 @ Yowo Ho—586,2023 N R
aamiézaﬁmaouotw:mr'ﬁmﬁamﬁﬂfm—zmnoznﬁmﬁmﬁmmémwmm)
I, 1gasﬁaﬁhmﬁuﬁ$whmnamﬁmmﬁaﬂm,mwﬁmm
T & BN

HqFLg

(4t a1ea)
841 AR

nﬁ%ﬁ—g@qﬁmwaﬁmﬂ'@ﬁ-ﬂ. JoWo WEHY Y A, WS @ et W amavas i)

¥q e URa|
il

Ganeral notica. LASO s



7 WRe www.uppcb.c03 3311
¥ :- romathura@uppcb.in

A 81T e, SoM0 v gy 91
—_—— Regiongl Office, U.P. Pollution Control Board
ﬁ*‘.‘&‘igﬁ WG %065 U, Temd TR, Felell Vs, HeRT
THE: ¥ Yo ()| 0- 105|200y fmie 09 {082y
Har
#0 €030 W,

wiie Ho—Yw—55, AENfs &3, B Prea, Rwr—1,
TEHI—BTal, T aa—eRT |

v~ mmo_vfia sRa_sifeww, 7§ Reh 4 D siovo vo—ses /2023 “iee RS - we aifw
Sou0 U I F wiRa IRy fRi~24.07.2024 B arjured ® W

LECr
SwiT fwas A wsia sRa sfwwo, 7F e § D aiowo %0586 /2023 T RANIE)
aﬂméeaﬁﬁawow:sm"ﬁmﬁamﬁﬁm—z&qmonmﬁﬁmﬁlqﬁﬁmﬁam

mﬁmﬁ%ﬁmﬁmm%f&iwmwmmﬁmmo&m Y
weAld Wi vd ag A 31.12.2026 e i & @ % amuen smen 9w M9 fear s
gﬁﬁaaﬁmﬁim#maﬁémwﬁm(ﬁmw)a@ﬁw. 1986 ¥ affa wifumi &
mmmmﬁm.mwmmmmmﬁm
T4
L
T AR
wfaff- wufawaﬁmﬁ(qa—q,vowomﬁﬁmaﬁmaﬁwmﬂ#wwm

HTeR Wi |
L

General notiog, EASO sir



3@2? 10:50 AM Yahoo Mail - EA No. 18/2024 In Original Application No. 586/2023 Narender Sirohi t Vs State of Uttar Pradesh

EA No. 18/2024 In Original Application No. 586/2023 Narender Sirohi t Vs State of Uttar
Pradesh

From: Pradeep Misra (pradeepmisra@yahoo.com)
To: mansichahal104@gmail.com; puransharmaadv63@gmail.com

Date: Tuesday, October 22, 2024 at 10:49 AM GMT+5:30

Sir/Madam,
Please find attached the Document

With Regards,

(PRADEEP MISRA)
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